
55 Written Answers [ RAJYA SABHA ] to Questions 56  

Proposed   Atomic   Energy regulatory 
Board 

2131. SHRI B.G. PATTANA 
YAK : Will the PRIME MINISTER 
ba pleased  to state : 

(a) whether Govt, ts considering a 
proposal to set up an independent "Atomic 
Energy Regulatory Board"; 

(b) whether the Board is being 
constituted on the lines of the Nu-clear 
Regulatory Commission of U.S.A.; and 

(c) what would be the main functions 
of that Board 3 

THE PRIME MINISTER (SHRIMATI   
INDIRA GANDHI): 

. (a) The creation of an Atomic Euevgy 
Regulatory Board is und^r consideration  of 
the Govt. 

(b) No, Sir, as N.R.G. in the U.S.A.also 
regulates expirts of nuclear products and 
equipment. 

(c) The main function of the proposed 
Atomic Energy Regulatory Board will be to 
carry out the regulatory and safety functions 
envisaged for the Centra' Qovt. under the 
Atomic Energy Act of 1962. 

Supply    of   Enriched Uranium 

2132. SHRI BHUVNESH 
CHATURVEDI : Will the PRIME 
MINISTER be pleased to state : 

(a) whether Govt, of India are trying to 
get supply of enriched uranium from some 
other countries; 

(b) whether Govt, of India have 
approached China for the purpose; and 

(c) if so, with what results  ? 


